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The Minister of State In the Minis-
try of Home Affairs (Shri Hathi):
(a) and (b). Yes, Sir, The proposal
of the West Bengal Governinent is
under consideration.

Map of Goa Published in “Ploneer”,
Lucknow

2182, Shri Raghunath Singh: Will
the Minister of Home Affairs be
pleased to state whether it is a fact
that the ‘Pioneer’, an English daily of
Lucknow (U.P.), in its secord
Edition dated the 15th July, 1995 pub.
lished a map of South-Western India
in which Goa was shown as g Portu-
guese possession?

The Deputy Minister in the Minis-
try of Home Affairs (Shri L. N.
Mishra): The “Pioneer” of Lucknow
published in its issue of the 14th July,
1985 a map of South-Western India in
which Goa was wrongly shown as a
Portuguese possession, The Govern-
ment of Uttar Pradesh brought the
error to the notice of the editor of the
“Pioneer” and the newspaper publish-
ed its regrets for the error on the
front page of its issue dated the 19th
August, 1965.
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2184. Shrimat! Savitrl Nigam: Will
the Minister of Home Affairs be pleas-
ed to state:

(a) whether it is a fact that Nico-
barese copra is selling in Caleutta a*
Hs. 70 to 80 per maund at present:

(b) whether the minimum purchase
prices laid down in the Nicobar Trade
licences have been revised so as o
relate them to the present prevailing
prices in the Caleutta market; and

(e} the current minimum purchase
prices mentioned in the Trade
Licences issued for Nicobar Islands’
trade and when these were fixed?

The Minister of State in the Minis-
try of Home Affalrs (Shri Hathl):
(a) to (c), The average selling price
of Nicobarese copra in Calcutta during
August, 1965 was about Rs. 145 per 50
kilograms or thereabout. The mini-
mum purchase price of Nicobarese
copra is Rs, 37-50p per 50 kilograms
and was last revised in July, 1963
No fresh revision is contemplited for
the present.

Arrest of Spies in Nadia Distriet
(West Bengal)

2185 Shri D. C. Sharma:

" Shri P. C. Borooah:

Will the Minister of Home
be pleased to state:

(a) whether it is a fact that am
sctive Pakistani spy ring has been
unearthed by the Police in some
border villages of Nadia district of
West Bengal during July, 1065;

(b) if so, the details of the arrests
made with the information gathered;
and

(c) the action taken in the matler?
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The Deputy Minister in the Minls-
of Home Affairs (Shri L N.
ra): (a) No, Sir.

(b} and (c). Do not arise.

Relations between Police and Public
2186, Shri Tan Singh: Will the
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for manufacture of t of which
the estimatad cost is Rs. 20 lakhs The
proposal to set yp the plant is under
consideration.

(b) (i) The process comprises
nodulizing a suitable mix of finely
ground lime-stone, clay and coal and
sintering it in a vertica] kiln, The
alr y for combustion is pro-

Minister of Home Affairs be pl
1o state:

(a) whether Delhi Police will have
a Public Relations Department to
improve their public relations and to
keep the peop'e informed about their
activities;

(b) whether such Departments are
likely to be created in other States;
and

(e) if so, the details thereof?

The Depuiy Minister in the Minis-
try of Home Affairs (Shrl L. N.
M ): (a) A proposal for such a
Department in the Delhi Police s
under consideration,

(b) and (¢}, The matter is exclusive-
ly within the executive power of the
State Governmen's. Enquiries made,
however, reveal that while some State
Goverr have ecstablished Public
Relation Offices. some others have
proposals under consideration,

Pilot Plant for Cement Designed by
CSEILR.

2187. Bhri Raghunath Singh: Will
the Minister of Education be pleased
to state:

ta) whether & pilot plant costing
20 lakhs of rupees designed at
the laporatory set up by CSIR.
which can produce cement at the rate
of 30 tons a day has proved to be &
success; and

(b) if so, the details thereof?

The Deputy Minister in the Minis-
try of Education (Shrimati Sounda-

vided from the bottom of the kiln.

{ii) The top three feet is the minter-
ing zone.

(iii} The fuel in each of the nodule
burns and provideg the necessary
heat required for reaction between
lime-stone and clay.

(iv) The cement clinkers are dis-
charged through & rotary grate
through an air-locking system.

Kottiyoor Devaswom

J 8hri A. V. Raghavan:
7 8hri Pottekkatt:

Will the Minister of Home Affairs
he pleased to state:

2188,

{a) whether any representation
has been received from the devotees
of the Kottiyoor Devaswom in Can-
nanore District of Kerale regarding
the grant of lrase of Devaswom lands
in favour of the Nair Service Society,
Changanasserry,;

(b) whether by the said lease, the
lands in the possession of the KEotti-
yoor lemple have been demarcated
by metes and bounds;

{c) whether a notice under Sectioa
$9(1) of the Madras Hindu Religious
and Charitable Endowment Act, 1457
has been issued by the Government
of Kerala on the 3rd July, 1985 to
the hereditary trustee Kottiyoor
Devaswom in Cannanore District;

(d) whether the lease deed hfl
been examined by the Hindu Reli-
gious and Charitable Endowment
Administration either before or after
the tion of the d t for

ram Ramachandran): (a) The Region-
a] Research Laboratory, Jorhat has
designed the lay-out of a pilot plant

the purpose of approving the Tease;
and





